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UTTAR PRADESH POLLUTION CONTROL BOARD 

h84868 |C5|920W Ho/2022 Date |»4he13 Ref. No. 

To, 
The Registrar, 
National Green Tribunal, 
Principal Bench, 
New Delhi. 

E-mail: judicial-ngt@gov.in 

Sub.: Response in compliance of the order dated 16.11.2022 passed by the 
Hon'ble National Green Tribunal, New Delhi in Original Application 
No. 170/2022, Anupam Verma Vs. State of UP. 

Sir, 
That in compliance of the order dated 16.11.2022 passed by the Hon'ble 

National Green Tribunal, New Delhi in Original Application No. 170/2022, Anupam 
Verma Vs. State of UP, the Response of the State Board is annexed herewith and 
forwarded to you with the request that the same may place before the Hon'ble 
Tribunal. 

Therefore, the Response of the State Board is attached herewith for kind 
perusal and necessary action please 

Yours Sincerely, 

(Dr. Ram Karan)
Chief Environment Officer, 

Circle-5 

Copy to: 

1. Member Secretary, U.P. Pollution Control Board, Lucknow for information.2. Shri Pradeep Mishra, Hon'ble Supreme CourtUNGT, New Delhi for perusal and necessary action please. 
3. Law Officer-1, U.P. Pollution Control Board, Lucknow for information.Regional Officer, Lucknow, U.P. Pollution Control Board, Lucknow for information. 
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Response regarding Original Application No. 17o/2022, 
Anupam Verma Vs. State of UP 

Vide its order dated 16.11.2022 this Hon'ble Tribunal

in Original Application No. 17o/2022, Anupam Verma Vs. 

State of UP has passed the following directions: 

7. Learned counsel for UPPCB and UPEIDA seek further 
time to file reply/response on their behalf. 

Reply/response on behalf of UPPCB and UPEIDA be 

filed within one month by email at judicial-ngt@gov.in 
preferably in the form of searchable PDF/OCR Support 
PDF and not in the form of Image PDDF. 

That with most respectfully in pursuance to the order 

dated 16.11.2022 the response of the UPPCB is as under; 

i. That in pursuance to the order dated 16.11.2022 and 

Recommendation No.-12.6 of the Joint Committee

Report submitted vide email dated 18.08.2022 the 

UPPCB has seeks the information from the UPEIDA 

vide letter no. H-85786/C-5/92/OA No 170/22 dated 

16.12.2022. The operative portion of the letter is 

reproduced below: 

***** 
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(Percentage by weight)| 

***** 

The copy of the letter dated 16.12.2022 is being 

annexed herewith as Annexure No.-1 to this response. 

ii. That in reply to the letter dated 16.12.2022, contained 

as annexure no.-1, the UPEIDA vide itsletter 

no.7489/2637/UPEIDA/Parya dated 16.01.2023 it is 

informed that the UPEIDA in collaboration with 

I.I.T.R., Lucknow is carrying detailed characterization 

study of the surface runoff from the bitumen roads. 

ii. Further, it is stated by the UPEIDA vide letter dated 

16.01.2023 that no action required from the UPPCB. 

The operative portion of the letter is reproduced below: 

The copy of the letter dated 16.01.2023 is being 

annexed herewith as Annexure No.-2 to this response.

iv. That the UPPCB has relied upon the observations and 

recommendations of the Joint Committee Report and 
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complied with the same and further directions passed 
by this Hon'ble Tribunal after consideration the matter 

the same may also be complied by the UPPCB. 

Therefore, the response of the UPPCB is being filed for 

the kind perusal1 and consideration of this Hon'ble 

Tribunal. 

Lucknow Yours' Sincerely 

Dated 
27] 023 

(Dr. Ram Karan) 

Chief Environment Officer (Circle-5) 

Uttar Pradesh Pollution Control Board, 

Lucknow 
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Annexure-1
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Annexure-2
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